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Title: Regarding release of fund under the backward district
development package for the state of Andhra Pradesh.
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Sir, | would like to raise the issue regarding the backward district

development package for the State of Andhra Pradesh. There are seven
districts in  Andhra Pradesh - Srikakulam, Vijayanagaram,
Visakhapatnam Chittoor. Kurnool, Kadapa and Anantapur - which were
granted Rs.50 crores per year per district under the AP Reorganisation
Act. It was given for three continuous years. But, for the last two years,
these grants have been stopped. There have been false allegations that
the UCs have not been submitted to the NITI Aayog, whereas the NITI
Aayog have acknowledged that they have received the UCs.

These grants are for the development of backward districts. These
are very very important funds for the State of Andhra Pradesh. My
district also comes under this. I request the Central Government, through
you, to take immediate action on this and release Rs. 50 crores to each
district which 1s the right of the State of Andhra Pradesh. Thank you

very much.
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